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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).34968/2011

(From the judgenent and order dated 28/01/2011 in WP No. 7252/ 2004 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)

STATE OF U.P. & ORS. Petitioner(s)
VERSUS

URM LA KOHLI Respondent (s)
(Wth prayer for interimrelief and office report)

Date: 01/10/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE RANJAN GOGO

P.N. Msra, Sr. Adv.
Abhi st h Kumar, Adv.
Archana Si ngh, Adv.
Gunnam Venkat eswar a Rao, Adv.

For Petitioner(s)

For Respondent (s) Sakha Ram Si ngh, Sr. Adv.
Arvind Kumar Shukl a, Adv.
Ni hal Ahnad, Adv.

Ranchi Daga, Adv.

Al ok Shukl a, Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

Post for final disposal.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



